‘ Tele No. 01662-250890
= Regional Office -

Haryana State Pollution Control Board,
W Regional Office: Bays No. B-7, 8, Urban Estate-II, Hisar -125005

Email-hspcbrohr@gmail.com - :
No. HSPCB/HR/2020/ }( 2.4 Dated: 1¥-09 - 220
To
The Registrar General,
National Green Tribunal,
New Delhi,
Sub: Action taken report on behalf of HSPCB in the matter of

‘Sukhwanti Vs State of Haryana & Ors. Original Application
No. 887/2019 in compliance of order dated 21.01.2020.

In this connection, please find enclosed herewith the action taken
report on behalf of HSPCB in compliance of order dated 21.01.2020 in case of
Sukhwanti Vs State of Haryana & Ors. Original Application No. 887/2019 in
compliance of order dated 21.01.2020. The action taken report is being filed
through Sh. Aparnesh Kumar, Sc-'B’, Hisar Region as the Regional Officer,
Hisar Sh. Rakesh Bhonsle has been diagnosed COVID-19 +ve and has been
quarantined at his home.

Submitted for your kind information and necessary action please.

>

NP L
Officer

" Higar Region

DA/- As above

Endst. No. HSPCB/HR/2020/ Dated:

. A copy of above is forwarded to the Legal Cell, Haryana State
Pollution Control Board, Panchkula for information and further necessary action
please.

Regional Officer
Hisar Region
Endst. No. HSPCB/HR/2020/ Dated:

Kind Attn. Sh. Balraj Ahlawat, SEE-II (HQ)
A copy of above is forwarded to the Chairman, Haryana State
Poliution Control Board, Panchkula for kind information and further necessary
action please.

Regional Officer
Hisar Region
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Action taken report in the matter of Sukhwanti Vs State of Haryana &
Ors. Original Application No. 887/2019 in compliance of order dated

21.01.2020
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' 1. | Action taken Report in the matter of Sukhwanti Vs 1-4
| ' State of Haryana & Ors. Original Application No.
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“Action Taken Report in the matter of Sukhwanti Vs State of Haryana & Ors.

Original Application No. 887/2019 in compliance of order dated 21.01.2020”

1.0 Background:

A. The Hon’ble National Green Tribunal vides its order dated 18/09/2019 has directed as

follows:

“We find it necessary to require a factual and action taken report
Jrom a Committee comprising representatives of Central Pollution
Control Board (CPCB), State Pollution Control Board (SPCB) and
the SDM, Barwala within one month by e-mail at judicial-
ngt@gov.in. The SPCB will be the nodal agency for coordination and
compliance.”

B. In comf)liance to Hon’ble NGT directions, team comprising following officials of
Haryana State Pollution Control Board (HSPCB), District Administration HISAR and
Central Pollution Control Board conducted inspection of Sewage Treatment Plant at

Barwala, Haryana.

1. Smt. Shalini Chetal, SDM Barwala, Govt. of Haryana.

2. Sh. R K Bhonsle, Regional Officer, Hisar, HSPCB

3. Sh. Aparnesh Kumar, Scientist ‘B’, Hisar, HSPCB.

4. Sh. Danish Meena, Scientist ‘B’, Central Pollution Control Board.

C. Based on the inspections made, following findings were made:

1. PHED to improve operation and maintenance of STP and make arrangement for

laying suitable drainage network for disposal of treated effluent.

2. PHED should stop discharging treated sewage into nearby fields at the earliest and
give suitable compensation to the complainant for the economic loss due to flooding

of agriculture field.

3. Environmental compensation to be levied by HSPCB on PHED for period of non-

compliance of Barwala STP as per approved guidelines.

4. As per new Tariff Policy of Govt. of India on 28.01.2016 wherein it is mandated that
the thermal power plant(s) including the existing plants located within 50 km radius of
sewage treatment plant of Municipality / local bodies / similar organisation shall, in
the order to their closeness to sewage treatment plant, mandatorily use treated sewage
water produced by these bodies and the associated cost on this account be allowed as
pass through in the tariff. Rajiv Gandhi Thermal Power Station is located nearby from
STP (6-7 km). Rajiv Gandhi Thermal Power Station, Hisar may be directed to
mandatorily use treated sewage water from STP as per CPHEEO guidelines on

recycle and reuse of treated sewage.

D. On the basis of recommendation made by the committee on 27.11.2019 the Hon’ble
National Green Tribunal vide its order dated 21.01.2020 has directed to take further

action in terms of above recommendations and to file compliance report.
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Compliance to Hon’ble NGT order dated 21.01.2020 -

That PHED was asked to improve the operation & maintenance of STP and make
arrangement for lying suitable drainage network for disposal of treated eftluent. The

PHED was further asked to submit the Action Plan and Compliance Report.

After great persuasion by the Board, the Board received the Action Plan vide letter
No. 10670 dated 15.09.2020. The submissions of the PHED are reproduced below:

(1) The project was approved during the year 2011. The STP was based on
MBBR Technology to achieve the following desirable level of

parameters.
pH 16.5-8.5 |
6TSS >100 mg/l '
BOD >30 mg/l
COD >250 mg/l
LOil+ grea_se >10 mg/l J

(i) The work was allotted to M/s Bansal Construction Company R/o
1545/A, Sector 31-32, Gurgaron vide Executive Engineer, Public Health
Engineering Division No. 2, Hisar memo no. 16016 dated 06.12.2011.

(ili) The work was completed and the plant was commissioned on
28.02.2015 and put on trial for three month w.e.f. 01.03.2015 to
31.05.2015.

(iv)  The defect liability period for the plant started w.e.f. 31.05.2015 valid
for one year i.e. upto 31.05.2016. The date of start of Operation &
Maintenance for 5 years after the completion of defect liability period.

(v) M/s Bansal Construction Company R/o 1545/A, Sector 31-32, Gurgaron
was liable to maintenance and operation of 6 MLD STP, Dhani Garan,
Barwala and plant was regularly maintained by the agency till
31.12.2018 (copy of result of samples are enclosed herewith).

(vi) M/s Bansal Construction Company R/o 1545/A, Sector 31-32, Gurgaron
left the work of Operation & Maintenance of this Sewerage Treatment
Plant 31.12.2018. In violation of the term and condition of the
agreement and Department has carried out the O&M himself.

(vii) The Department proceeded with the action as per the penalty clauses of
the agreement and the same was imposed to agency vide Executive
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(vii)

(ix)

(%)

Engineer, Public Health Engineering Division No. 2, Hisar memo no.
4824 dated 15.03.2019 but agency was failed to submit any reply in
response of notice issued by this office.

Agreement Clause-14C was imposed vide Executive Engineer, Public
Health Engineering Division No. 2, Hisar 21.02.2019 vide letter no.
3313 dated 21.02.2019. Getting no response clause 3C was imposed
15.03.2019 vide letter no. 4824 dated 15.03.2019.

The quarterly inspection of 6 MLD STP, Dhani Garan Road, Barwala
and samples were collected by State Pollution Control Board Haryana
on dated 17.03.2019, 27.05.2019 & 17.09.2019 and were found all
parameter within permissible limits (copy enclosed).

It is pertinent to mention that nearby Agriculture land owner filed a
complaint in Hon’ble NGT regarding discharge of Effluent from of 6
MLD STP, Dhani Garan Road, Barwala. Hon’ble NGT has constituted
the team of SDM Barwala, CPCB & HSPCB to submit the factual
report. The STP was inspected by the team on dated 14.10.2019 and the
samples were collected. In which parameters found exceeding the
permissible limit due to the unwanted Trade Effluent coming from
nearby industrial unit or may be from the nearby Hospital, due to
deposition of excess silt in the main trunk sewer which deposits in the
Main Pumping Station which enter in the MBBR units.

Action Plan

Public Health Engineering Department is committed to achieve the
desirable level of parameters of 6 MLD STP, Dhani Garan Road,
Barwala for which the de-silting in 2 No. of MBBR unit is being carried
out, blowers has been repaired and also Remedial measures for
improvement in the Operation & Maintenance Sewerage Treatment
Plant has started and it is assured that the desirable results of the treated
effluent may be achieved as per the norms upto 15 October, 2020.

(a). Short Term Action Plan for Disposal of Treated Effluent

The efforts for making arrangement for disposal of treated effluent by
pursuing the case with Irrigation Department for Irrigation purpose and
also arrange the nearby land of Municipal Committee, Barwala for
making lagoon/ponding system for disposal of treated effluent of 6
MLD STP, Dhani Garan Road, Barwala from which farmers are ready
to lift this treated effluent for Irrigation purpose.

(b). In present scenario no treated effluent is being accumulated on the
land of complainant (photographs attached).
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Long Term Action Plan for Disposal of Treated Effluent

The existing plant which based on MBBR technology of BOD > 30 mg/l
which will be upgraded to > 10 mg/l by commissioning and conversion
of this STP by treasury Treatment Plant (TTP) for which all ready an
estimate has been approved for which tendering process is in progress
and which will take 24 months. Once the Plant will upgrade the disposal
of Treated Effluent will be started through Rajiv Gandhi Thermal Power
Plant, Khedar which is 6.0 K.M. far from 6 MLD STP Dhani Garan
Road, Barwala as per CPHEEO guideline on recycle and re-used on
treated sewerage effluent. ”

Copy of letter dated 15.09.2020 is enclosed herewith as Annexure-R/1.

Action taken by the Board:

. Sanction for prosecution against the person responsible has been received vide letter

No. 4940 dated 16.06.2020. The complaint under section 24, Punishable under section
43 & 48 of Water (Prevention & Control of Pollution), Act 1974 has been prepared
and got vetted vide letter No. 5203 dated 09.09.2020 from the Legal Cell (HQ),
HSPCB, Panchkula and case will be filed in the Special Environment Court,
Kurukshetra against the responsible officers of PHED as soon as the court resumes its
working.

" The Interim Environmental Compensation has been levied against the 06 MLD STP

PHED, Dhani Garan, Barwala of Rs. 3,24,99,600/- vide Head Office order dated 779-
83 dated 13.07.2020 on account of the damage caused by the unit by discharging the
environment pollutant in excess of the standard prescribed under EP Rules, 1986.

Recommendations:

The Public Health Engineering Department through its concerned division must

execute the short term and long term measures expediously. The District Administration and
[rrigation Department may provide requisite assistance for execution of short term measures.

s’
Date: 18.09.2020 Apame%irl(ﬁ@caﬁl—é}ciffﬁ'ﬁéﬁ -

Place: Hisar

- -'})\,"l
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Annexure-R1

OFFICE OF THE EXECUTIVE ENGINEER PUBLIC HEALTH ENGINEERING
DIVISION NO. 1 HISAR

To
The Regional Officers,
Haryana State Pollution Control Board,
Hisar.
Memo No. |OL70 dated {S- o0F-2eo20
Sub.: Hon’ble National Green Tribunal Order dated 18" September, 2020 &

21* January, 2020 in the matter of Sukhwanti V/s State of Haryana &
Ors. (Original Application No. 887/2019.

Please find enclosed herewith the Action Taken Report in view of this

sited matter for favour information and further necessary action.

DA/Action Taken Report

ENGINEER
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Brief Note for : 6 MLD STP of PHED Dhani Garan, Barwala,
Providing extension of sewerage scheme Barwala Town Distt. Hisar,
“Design, construction erection, testing & commissioning of 6 MLD
Sewage Treatment plant based on moving bed Biological Reactor
Technology complete in all respect including construction of sullage
carrier, approach roads & all electrical, mechanical, pipe and
instrument work at Sewage Treatment plant at Barwala Distt. Hisar.

(based on MBBR Technology)

% The project was approved during the year 2011. The STP was based on MBBR
Technology to achieve the following desirable level of parameters.

| pH = 6.5 8.5
| 6TSS >100 mg/Il
BOD >30 mg/I
COD >250 mg/1
Oil+ grease >10 mg/l

% The work was allotted to M/s Bansal Construction Company R/o 1545/A, Sector 31-
32, Gurgaron (copy enclosed) vide Executive Engineer, Public Health Engineering
Division No. 2, Hisar memo no. 16016 dated 06.12.2011.

% The work was completed and the plant was commissioned on 28.02.2015 and put on
trail for three month w.e.f. 01.03.2015 to 31.05.2015.

% The defect liability period for the plant started w.e.f, 31.05.2015 valid for one year
i.c. upto 31.05.2016. The date of start of Operation & Maintenance for 5 years after
the completion of defect liability period.

** M/s Bansal Construction Company R/o 1545/A, Sector 31-32, Gurgaron was liable
to maintenance and operation of 6 MLD STP, Dhani Garan, Barwala and plant was
regularly maintained by the agency till 31.12.2018 (copy of result of samples are
enclosed herewith).

* M/s Bansal Construction Company R/o 1545/A, Sector 31-32, Gurgaron left the
work of Operation & Maintenance of this Sewerage Treatment Plant 31.12.2018. In
violation of the term and condition of the agreement and Department has carried out
the O&M him self.

% The Department proceeded with the action as per the penalty clauses of the
agreement and the same was imposed to agency vide Executive Engineer, Public
Health Engineering Division No. 2, Hisar memo no. 4824 dated 15.03.2019 but
agency was failed to submit any reply in response of notice issued by this office.
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Agreement Clause-14C was imposed vide Executive Engineer, Public Health
Engineering Division No. 2, Hisar 21.02.2019 vide letter no. 3313 dated 21.02.2019.
Getting no response clause 3C was imposed 15.03.2019 vide letter no. 4824 dated
15.03.2019. :

The quarterly inspection of 6 MLD STP, Dhani Garan Road, Barwala and samples
were collected by State Pollution Control Board Haryana on dated 17.03.2019,
27.05.2019 & 17.09.2019 and were found all parameter within permissible limits
(copy enclosed).

It is pertinent to mention that nearby Agriculture land owner filed a complaint in
Hon’ble NGT regarding discharge of Effluent from of 6 MLD STP, Dhani Garan
Road, Barwala. Hon’ble NGT has constituted the team of SDM Barwala, CPCB &
HSPCB to submit the factual report. The STP was inspected by the team on dated
14.10.2019 and the samples were collected. In which parameters found exceeding the
permissible limit due to the unwanted Trade Effluent coming from nearby industrial
unit or may be from the nearby Hospital, due to deposition of excess silt in the main
trunk sewer which deposits in the Main Pumping Station which enter in the MBBR
units.

Action Plan

*
..'

Public Health Engineering Department is committed to achieve the desirable level of
parameters of 6 MLD STP, Dhani Garan Road, Barwala for which the de-silting in 2
No. of MBBR unit is being carried out, blowers has been repaired and also Remedial
measures for improvement in the Operation & Maintenance Sewerage Treatment
Plant has started and it is assured that the desirable results of the treated effluent
may be achieved as per the norms upto 15 October, 2020.

Short Term Action Plan for Disposal of Treated Effluent

R/
b

The efforts for making arrangement for disposal of treated effluent by pursuing the
case with Irrigation Department for Irrigation purpose and also arrange the nearby
land of M.C, Barwala for making lagoon/ponding system for disposal of treated
effluent of 6 MLD STP, Dhani Garan Road, Barwala from which farmers are ready
to lift this treated effluent for Irrigation purpose.

In present scenario no treated effluent is being accumulated on the land of
complainant (photographs attached).
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Long Term Action Plan for Disposal of Treated Effluent

& The existing plant which based on MBBR technology of BOD > 30 mg/l which will
be upgraded to > 10 mg/1 by commissioning and conversion of this STP by treasury
Treatment Plant (TTP) for which all ready an estimate has been approved for which
tendering process is in progress and which will take 24 months. Once the Plant will
upgrade the disposal of Treated Effluent will be started through Rajiv Gandhi
Thermal Power Plant, Khedar which is 6.0 K.M. far from 6 MLD STP Dhani Garan
Road, Barwala as per CPHEEO guideline on recycle and re-used on treated sewerage
effluent.
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Lagoon/ pond constructed by PHED for the disposal of treated effluent.
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; "ﬁ:::h‘ LABORATORY OF
T THE HARYANA STATE
HARYANA STATE ¥ AN Sl i‘\ l l‘l
‘ ~A-~~ PREVENT POLLUTION
i\“‘?}ﬁ PQLLUTION CONTROL BOARD
| &7 - Bays-7-8, UE-11
HISAR - 125005
lssued 1o,
M STP, _“(’ MLD, : Natore of Sampling:- Mon.
D\‘u\m Garan Road, Barwala, Report No. 286 4
Hisar. © Dated:- 16.03.2018
t; Description of Sample:- Received on 08.03.2018, a sample of Liquid domestic i iTluent,
| & collecied by Sh. Vikash Kumar, JEE of the board collected from Qutiet of STP on
E 07.03.2018. The Sample has been anatyzed from 08.03.2018 to 16.03.2013.
ANALYSIS REPORT
r 3 Kesult Permissible Limit
2
a3 Appearance . Light Greyish -
f 2. Odour Mild
| .
i 3. pH Value 79 5.5-9.0
4. Suspended Solids, mg/l 12.0 100.0
. 5. BOD, mg/l 10.0 3.0
7 6.  Chemical oxygen demand, mg/l: ~ 32.0 250.0
E + Oil & Grease, mg/} ' ND S a0
Somple co Icclcd/ not collected by us
Sample Consumed in Testing

g

¢ Py
SC T
g

v

 LABORATORY [N:CHARGE -
/ ‘
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dr —
Ty . LABORATORY OF

T THE HARYANA STATE
‘ ] PREVENT POLLUTION
Y T T POLLUTION CONTROL BOARD

A\ |/ 4 Bays-7-8, UE-1I

HISAR - 125 005
B3

{ssued to,

MisSTR, 06 MLD Nuture of ‘:'mmplin_lg:-?\-hm,

Dhant Garan, Barwala, Report No. 76
Hisar. o Dated:- 29.06.201 3

Description of Sample:- Reeeived on 20.06.2018. a sample of [ agquid domesti

collected by Sh. Vikash Kumar.
20.06.2018. The Sample has been analyzed fron

JEE of the bourd collected Irom €
1 20.06.201 3 1029.6.2018.

ANALYSIS REPORY

permissible Limit

Result

b Appearance Slightly Hazy

Z. Odour Odourless -

3 ptl Value 12 o 5.3-9.0

4. Suspended Solids, my/l 22.6 1000

5.0 BOD. my/! 12.0 300

6. Chemical oxygen demand, mg/k: 40.0 2300
ND 10.0

i 0Ol & Grease, mg/l
Sample col?clcdf not collected by us

sample Co sumed in Testing

.

e Laent.

yutlet ol 'St P oon

LABORAYORY IN-CHARGE
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LABORATORY OF
e : THE HARYANA STATE
Lt PREVENT POLLUTION
Nawmwens POLLUTION CONTROL BOARD
1/ ¥ Buys-7-8, LE-H T

HHISAR - 123 005

fssued o, .

- Nature of Sampling:-Mon.
Report No. 178
Dated:- 03.10.2018

s PHED STP. 6 MLD.
Barwala.
I lisar.

e —

ple of Liquid domestic Eruent.

Description of Sample:- Received on 22.09.2018, a sam _
I from Outlet of ST on .

collected by Sh.Vikash Kumar, JEE of the board collectec
21.09.2018. The Sample has been analyzed from 22.09.2018 to 03.10.2018.

ANALYSIS REPORT

L ——————

: Result | Permissible Limit
s Appearance S Colourless
. Odour : Odourless -
3. . pH Value : 72 : 550 -9
4. Suspended Solids, mg/l e e ) [ 00.0
5. 1BOD, my! : 8.0 e o
6. Chemical oxygen demaﬁd. mg/l: 24.0 2500
‘5 Oil & Grease, my/! : ND 10.0

Sample collected/ not collected by us
Sample Consumed in Testing

9 /A
LABORATORY IN-CHARGE

| 'Page-1 6
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Y/ s LABORATORY OF
T THE HARYANA STATE
Sroe PREVENT POLLUTION
ﬂ“ﬁv}i‘ POLLUTION | CONTROL BOARD
~ Bays-7-8, UE-I1 .
HISAR - 125005

Issued to,

B - 50 &
NUs ‘;BH.ED STP. 06 MLIY Nature of Sumplinmg.-Mon.
arwala, : : Report Na. 392
Hisar. : : Dated:- 31.12.2018

Description of Sample:- Received on 22.12.2018 a sample of Liguid Domestic Lilluent
collected by Sh.Vikash Kumar, JEE of the board collected from Outlet of STP on
21:12.2018. The Sample has been analyzed from 22.12.2018 10 31.12.2018.

ANALYSIS REPOR'I’

Result Permissible iimit

{ & Appearance = ) Greyish
-—d. Odour : . Mild : -
S RN : 7.9 e g R B
4. Suspended Solids, mg/l : 18.0 1000
5. BOD, mg/l ' E - ng 300
6. Chemical oxygen demand, mg/l: 480 2500
- 7 0Oil & Grease, mg/! : ND : : 10.0

Sample colleeted/ not collected bj us
Sample Consumed in Testing
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JARYANSTATE

IR

PREVENT
N
A/ 4

POLLUTION

Issued to,

M/s PHED STP. 06 MLD
Dhani Garan Road.,
Barwala,

LABORATORY OF
THE HARYANA STATE - -
POLLUTION =
CONTROL BOARD
Bays-7-8, UE-11
HISAR - 125005

Nature of Sampling:-Mon.
Report No. 332
Dated: - 22.03.2019

Description of Sample: - Received on ‘17.03.2019 a sample of Liquid Domestic
Effluent, collected by Sh. Aparnesh Kumar, (§C-B) of the board collected from Outlet
of STP on 16.03.2019. The Sample has been analyzed from 17.03.2019 10:22.03.2019.

S ANALYSIS REPORT

1.  Appearance 2
% Odour

3 pH Value

4. Suspended Solids, mg/l

BOD, mg/!

Oil & Grease, mg/]

Ammonical Nitrogen, mg/|

0 = o W

Sample callected/ not collected by us
Sample Consumed in Testing

&

5=

Chemical oxygen demand, mg/l:

Result Permissible Lintil

Almost Colourless ~ ===--

Mild o
8.5 3 5.5-90
v T S B R T
16.0 30.0
56.0 250.0
4.0 S o
ND T

"l.}\li()lL(l-'L}" y
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Report No-90-91

Dated: - 03.06.2019

declare the result of analysis o be as follows:

Form J

(Sce Rule 36)

1 hereby, certity that | Ramniwas Sharma, Board Analyst duly appointed under sub section (3)-0F

section 53 of the Water ( Prevention and Control of Pollution) Act 1974 (06 of 1974) received on the 7 :
Pay of May 2019, From Sh. Rakesh Bhonsle, RO (HSPCB) @ sample of Liguid Domestic Effluent
MUS 6 MLD STP PHED of Barwala ‘Town at Vill-Dhani Garan, Distt. Hisar., Collected on 27.05.19
from otet & Qutlet of ST for analysis. The sample was in a condition [t for analysis reported below--

| have certify that 1 have analyzed the above mentioned sample from 27.05.2019 to 07 66.2019 and

lﬁ:;.—.\—';\:mﬁaramultrs Result (ntlet-90

T SR
| PPermissible j |
i i

[ Result Qutlet- 91 }j Test diethod

St AMPNA00 ml =5
T 5 Feca! Coliform, 32600.0
-t MPN/0m) [

i fiateie - : : RS A it - T bl
k i ()L | Sample Colleeted from | Inlet of STP Qutlet ol STP e |
- "‘:‘h-.-b 1 ’ i
RS ‘ 2 ‘l_gamph' Quantity ‘r\ L 1Lt ] %
s e = aset RNl |
3. | Appearance kBruwnish . | Light Brownish s .
: : W e S
oo i | Odour Bad | Mik } et l\
e e A SRV Sttt | [ b S o e R S Y e
S F.a 8.8 | 50-90 [APIA 350010
R = ST G e e BT e
=5 | Suspended Solids, mg | 580.0 26.0 [T100.0 APTIA 240D \
| & \ | 1
N : L RE o D e, SR A
77 BOD, mgil 190.0 14.0 B0 | AvHNASS00:D i
|
T8 | COD, myh 320.0 luo "E 7500 TAPL A S0-8
I 47 [Oil & Grease, mpft 18.0 2.0 | 1o ‘,\'nT.{E‘:':Eﬁ'
B e g SE0SE Wl SR s Sy
ﬁ 10, | Total Colifurm, \ 5200000 ~ 1 240000.0 |
T, el —-l

of the industry and the Roard.

& Signed this, 03" June 2619,
| aboratory of the
‘ | laryana State Pollution Control Board,
e Bays No. 13-7-8, Urban Estate-11, Hisar

: [1isar Laboratory, Hisar
To :
The Member-Secrcetary,
[laryana State Pollution Control Board,
Panchkula.
b CC Regional Office, Hisar.

I'he Conditions of the scals, listening and container on receipt was as follews:

Container had its sea) found intact and in order, slip on the container had the signature ol the representative

e
. B\ rd Aalyst
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HARYANA SIAVY

AN,
TN

o
A/

PREVENT
POLLUTION

Report No- 307-308
Dated: - 20.09.2019

I hercby, certify that I Iin
September 2019, From Sh.

PHED, STP Barwala at Vill-D
STP for analysis. The sample w

53 of the Water ( Prevention a
Rakesh Kumar Bhonsle, (R.O)a samp
pistt. Hisar. Collecte

as in a condition fit for analysis reported below—

mniwas Sﬁ-arma Board Analyst duly ap

ad Control of Pollution) Act 1974 (06
le of Liquid

hanl-Garan Road,

I have certify that T have analyzed the above mentioned s
the result of analysis to be as follows:

FormJ
(See Rule 36)

pointed under sub scct
of 1974) received o»
Domestic EMia
d on 16.09.19 froin i

i n (3) of section
he 17* Day of
¢ MUS 6 MLD
.t & Outlet of

ample from 17.09.2019 to 20.09.% 9 and declare

Sr. | Parameiers Result Inlet- 307 Result Outlet-308 - Permissible | ¢ tMclhocF = [
No. Limit =

1. | Sample Collected From Inlet of STP Oullet of STP —— :

2 Sample Quantity 1 Itr 1 Itr -

3 Appearance Dark Gray Slight Grayish o

4. Odour Bad Mild -—-

8 pll 8.3 8.2 5.0-9.0 APHA,4500-H+B
6 Suspended Solids, mg/l 290.0 60.0 100.0 APHA,2540-D

7. | COD, mgl ! *1368.0 120.0 250.0 APIHA,3500-B
8.~ BOD, mg/l 150.0 26.0 30.0 APHA 3500-B

9. | Oil & Grease, mg/l 14.0 4.0 10.0 APHA,5220-B

10. | Total Coliform, MPN/100ml 510000.0 360000.0 o

11. | Fecal Coliform, MPN/100m! | 42000.0 21000.0 ;

12. | Conductivity, us/cm 6710.0 6200.0 |

The Conditions of the scal

Container had its seal found intact and in order, sl

industry and the Board.

s, listening and ¢

= Signed this. 20“September 2019.

Laboratory of the
Haryana State Pollution Control

Bays'No. B-7-8, Urban Estate-11,

Hisar Laboratory, Hisar

To
The Member Secretary,

Board,
Hisar

ila#ana State Pollution Control Board,

Panchkula.

CC Regional Office, Hisar.

ontainer on receipt was as follows:
ip on the container had the signature of the rep csetative of the

gl

This test report relate only to the particular sample submitted for testing
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TP
; Tele No. D1€£62-250890

. Regicnal Clfree

Yy

Haryana State Polluticn Ceontrel Ecard, |

Rv;.;inn.ll Office: Bavs No. B-7, &, Urban ! state-11, Hisar <125005

A : Email-hspebrohrygmail.com ™ RS
Noo NHSPOBAIRA2HEY ! Dated:

The Executive Engineer,
PHED, Hisar

For 6 MLD STPPHLE

Dhani Garan, Barwala, Hisar.

Kind Atln. Sh. S. K, Tyaqi, Fxecutive Fngineer, PHE ()

Show Cause Netice for prosecution under Section 48 cf Water
(Prevention & Control of Pollution) Act, 1974 and levy of Envircnment

Cempensation.
As per Analysis Repert No. 1576 dated 31.10.2019,

Whereas the STP was inspected en dated 14.10,2019 n u:nu:’lﬂ;mc of
be NGT ordoer dated 18.09.2019 in the matter of OA No. £87/2019 titled as & vkhwanti
» of Harvana & Qrs. by the tcam comprising: of (i) Sh. R, K, Bhonsle, Regional:
- HSPCB, Hisar Region (i) St Danish Meena, Sci-B, CPCB (i) Sh. Aparnesh Kumar,
HSPCB, Hisar. The samples of effluent from inlet of STP, MBBR umt and from final
Eior <TP wore collected by the team. As per report re lcased by the fioard Analyst,
paschkula vide A/R No. 1576, dt. 31.10.2019 of outlet of STP (copy of AR s
) the parameters found exceeding the permissible imit, Results in respect of
flefs are qiven below:

e DR S :

Parameters ! Results
P BOB- { 60

| Permissible Limit
30.0

Whereas waste water from the STP was found accumulated on the agricullure
ve comglainant adjacent to the STP. 3

Whereas you are grossly .violating the provisions of Water (Prevention &
f pollution) Act, 1974.

Keeping-in view of the above said violation, you are hereby directed te Show
ithin 15 days as to why legal ac tion may not be initiated against you under ¢ cetion
ter (Prevention & Control of Pollution) Act, 1974, it

In case you fail to comply vith the deficiencies mentioned above within
period, it will be presumead that you have nothing to say in this regard-and accept
¢4 as mentioned above, which will warrant action against your unit undet Section 48
¥ (Prevention & Control of Pollution) Act, 1974 without giving any further notice., :

You are also liable to pay Environment Compensation as per office order
by Planning Branch, HSPCB dated 29.04.2019.

Regional Officer
Hisar Region

0. HSPCB/HR/2019/ gt Cated: .
fopy of abave is forwarded to the Chairman, Haryana State Pallution Contrel

hkula for kind information and necessary action please,

Regional Otficer
Yisar. Region
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